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CE.NT-RAL ADMTNTSTRATTVF TRTRIiWAi
PRINCIPAL BENCH

0. A., No. 59S of 1 9 9^

New Delhi, this 16th day of ,November,, I 998,

trBLE SMT. LAKSHMI SWAMINATHAN. MEHBERCJ)
'BLE SHRI K. MUTHUKUMAR, MEJRBERCA.)

G. R„ Lakshrninarayanan

Staff Officer Gde III E/Men Hospital
Offi.ce of the Chief Engineer
Rune Zone

Marnekagi Mehata. Road
Pune-Ari 001. ' ,

By Advocate: None

versus

1  . Union of India,
T h r o u g h t i) e S e c r e t a r y

Ministry of Defence
South Block,

DHQ PO New Delhi 1 1001 1

2. Chairman

Union Public Service Commission

Dholpur House-
New Delhi 1 1001 1

3. ■ Engineer ■■■- i n - C h i e f
A r m y H e a d q u a r t e r s

■  Kashmir Houscv
DHQ. PO. New Delhi 1 1001 1

4-, Chief Engineer-
HQ Southern Command
Pune 411001

5. Chief Enqineer
-  - F-^une Zone

Pune 41 1001 ,

By Advocate: None

. . . Applicant

Respon den ts

Q R D E R (oral)

HOM BLE SMT. LAKSHMI SWAMINATHAN. MEiMBERC J)

In our -order dated 9. 10.98 we had noted tiiat

fresh notice had been issued to the applicant on
4 5,9.98 ^and the case was allowed to remain on board
till Id. 10, 98. It was noted that, on that date if iiOfse
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appears, It shall be presumed that thev are not
interested in pursuing the matter. On that date also,
rrone had appeared for the par ties, _ Thereat ter , the

case was listed today, i.e. 16. 1 1 .98, None is
present for the parties even today, even on the second
call.

In the above f^^cts and circumstcinces of ti,e

case, this OA dismissed lor defai..i .l atii

n o t 'I p I" o s e c o t i o n,

CK., Miiffiukumar 3
Member(A)

(Snit. Lakshmi Swaiti 1 i ia than )
Member (.1)

\ ,


